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C.P. No. 128/ALD/2018

Ms Monica Nanda, PCS for the petitioner and Sh. R.P. Agarwal, the

advocate for the Respondent, is present in the court.

[.d. PCS made a request that time may be given for filing a rejoinder.
Prayer is allowed. Rejoinder, if any, may be filed within two weeks from

today, with a copy in advance to the opposite party.

List the matter on 10"May, 2018. e Ll
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